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ll.2' hrlL 
PAPERS LAID ON THE TABLE 

ANNUAL REPORT or TB.& INoUSTlllAL 
CORPORA TJON or INDIA 

Tbe lllDWer of P~ (Slarl 
B. a. Bharat): Sir, on behalf or Shrl 
T. T. Krishnamachari, I beg t.o lay on 
the Table a «>PY of Annual Report of 
the Board of Di~nrs or the Indus-
trial Corporation of India for the year 
ended the 30th June. 1965, along with 
the Statement showins the Assets nnd 
Liabilltie, and p:oftt and Losa Ac· 
count of the Corporation, und~r sub-
aection (3) o f srction ~5 of the IndWI· 
trio! Financ.• Corooralion Act. 1948. 
( Ploced in Librar11. See No. LT-5140/ 
651. 
NOTTl'JCATION S usDP.R Pr.n~ON'At. lNJlJ• 
Rtr.~ (CoMPF.N,.TION lN•UR•Ncz) A~ 
AND Co•L Mr.,Es (SrcoNn AMr>m-

MENT) Rtt:l'LATIONS 
Th• D• pntv Mini.tor tn the Mlnl•-

try of l.ohour and Employment CShrl 
R. K . 111a1 .. 1val: Sir. on behalf •• r 
Shri D. Rnnj ivayya, I beg to lay on 
lhe '.roble-

fl\ a ropy each of the follow-
In~ Not ' fl.-tion5 und~r section 24 
of the Personal Injuries (Com-
pen~ation Insurance) Act. 
1963:-

0) The Peraonal Injuries (Com-
pensation Insurance) gcheme, 
1965, published in Noli.Ilea- ,, 
tion No. S.O. 3383 in Gazette 
of India dated the 30th Octo-
ber, 1965. 

(ii) The Personal Injuries (Coln-
pensation Insurance) Rules. 
1965, publiahed in Notillca-
tion No. S.0. 3384 in Gazette-
of India dated the 30th Oct<>-
ber, 1965. 

[Placed in Library. See No. LT-
f1'1/65]. 

(2) a copy of the Coal Mine• 
(Second Arnendmrnt) Regula-
tions, 1965, pub!ished 1n Notillca-
tion No. G.S.R. 1580 in Gazette 
of India dated the 30th October, 
1965, under sub-section (7) or 
section 59 of the Mines Act, 1952. 
[Placed in Llbrarv. See No. LT-
142/M]. 

JUI bn. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS (KERALA) , 1965-88 

Tbe Ml.Dlster of PlallDinr (Sbri 
B. R. ~·o: Sir, I beg to pre9ent 
a Statement showins Supplementary 
Demands for Grants in respect of the 
State of Kerala, for 1985-88. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SEWNTY-TRIRD REFORT 

Shrt Krl>bJlamoortb:r Rao (Shl-
moga l: Sir, l beg t.o present the 
Seventr-thi rd Report o'f Committee 
on PriV'Dte Members' Billa and Relo-
lutiona. 


